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Shri K. D. Malaviya:  We have not 
yet considered about that aspect, but 
the problem is certainly not out of our 
sight

Co-operative Societies

*791. Shri S. N. Das: (a) WiU the
Minister of Finance  be  pleased  to 
state the number of co-operative so
cieties in various States that applied 
Ifcor loans to the Industrial Finance 
Corporation and the number of such 
of them as were granted loans giving 
the amount of loan in each case up 
to 30th June, 1952?

fb) What was the nature of busi
ness for which loan was granted?

The  Deputy Minister of  Finance
(Shri M. C. Shah): (a) Only two co
operative societies from a single State 
applied to the Industrial Finance Cor
poration for financial assistance.  One 
of them withdrew the application later 
and a loan of Rs. 20 lakhs was grant
ed to the other.

(b)  The society  in  receipt of  the 
loan is engaged in the manufacture of 
sugar. ■

Shri S. N. Das:  May I know the
name of the State  from which the 
co-operative  societies  applied  for 
loan?

Shri M. C. Sĥ: Bombay State.

Shri M. S. Gurupadaswamy:  What
are the names of the societies?

Shri M. C. Shah: I cannot disclose 
the names of the societies. Sir.

Mr. Deputy-Speaker:  Is  the  co
operative society a private concern?

Shri M. C. Shah:  It  is a limited
concern.

Mr. Deputy-Speaker:  All right; I
do not wiant  to embark  into that 
matter. •

Shri M. S. Gurupadaswamy:  What
is the amount that has been allot
ted?

Shri M. C. Shah:  Twenty lakhs of 
rupees.  I have already  stated that 
in the reply.

Shri T. K. Chaudhuri: May I know
the names of the States from which 
co-operative societies own shares in 
the Industrial Finance Corporation?

I âve not got 
ttiat mformation with me at present. 
Ĉ perative  societies  have  taken 
shares, nearly about 964 or so.

Saidar A. S. Saigal:  May I know
waether  the Government  will grant

loans to the States on long term basis 
for multi-purpose projects and reviae 
the rate of interest?

Shri M. C. Shah:  The Industrial
Finance  Corporation does not grant 
loans to the States.  It grants loaia 
to public limited companies who axe 
manufacturing  goods  and  generate 
electric power.  We are going to ex
tend the scope of  the activities as 
will be'seen from the Bill that has 
been already introduced and is being 
discussed. _
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Shri M. C. Shah:  The Industrial
Finance Corporation was not estab
lished to encourage cottage industries, 
but State Finance Corporations have 
been established.  An Act has been 
passed.  The States are going to es
tablish  State Finance  Corporations 
to give loans to cottage industries as 
well as to small scale industries.

Shri A. N. Vidyalankar:  Why vms
the application withdrawn by one 
operative society?

Shri M. C. Shah:  That society got
a loan from  the State Government. 
That society had no security to offer 
to the Industrial Finance Corporation. 
The Industrial  Finance Corporation 
only advances loans on certain secu
rities,

Shri B. S. Murthy:  May I know
whether the advice of the State Gov
ernment is sought  when granting a 
loan to a co-ooerative  society  and 
may I know whether the withdrawal 
of the one application  was due to 
that?

Shri M.  C. Shah:  The Industrial
Finance Corporation makes all possi
ble enquiries about the credit-worthi- 
ness of the loanees.

Hindi  Dictionary

*792. Shri A. N. Vidyalankar:  (a)
Will the  Minister of Education be 
pleased to state what progress has so 
far been made in the preparation of 
the dictionaries in Hindi, of scientilc 
and technical terms and of administra
tion, and social sciences?

u **!  “S  eeneral lines on
which this work is now being doneT
The Deputy  Minister of Natniml 

Besources  and  Scientific  Research 
(Sliri K. D. MalaTiya): (a)
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paration of dictionaries in Hindi of 
scientific and technical  terms rela
ting to various sciences is a big under
taking and will take several years for 
its completion.  Scientific and Tech
nical terms up to High School stan
dard  relating  to  Botany,  Physics, 
Social Sciences. Chemistry and Mathe
matics  have been  nearly finished 
under the guidance of relevant Expert 
Committees.  Terms relating tb other 
sciences are also being compiled.

(b)  After technical  terms up to 
High School standard prepared in ac
cordance with  the principles  laid 
down by the Board of Scientific Ter
minology, have been finalized, com
pilation of terms for higher standard 
will be taken up.

Shri A. N. Vidyalankar: May I know 
thie names of the persons who have 
b«en associated with this work.

Shri K. D. Malaviya:  A Board of
Scientific Terminology was set up in 
l»50 in the month of December with 
ten sub-committees. These  sub-com
mittees are at present engaged in pre
paring dictionaries.

Shri V. G. Deshpande: May I know 
regarding (b) whether this work is 
being done accepting the internation
al terms or whether the Hindi will 
b® what we call Sanskritised Hindi 
or  represefeitative of  the  composite 
culture of the country, as it is said?
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[The Minister  of  Education and 
Natural Resources and Scientific Re- 
'search (Maulana Azad): This  Board 
is functioning in  accordance  with 
Hxe recommendations of the  Central 
Advisory Board in this connection.]
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[Maulana Azad:  These recommen
dations are that as far as possible, 
international terms should be adop
ted.!

afto  qti  :
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Shri A. N. Vidyalankar: May I know 
whether Government knows that there 
are  several  educational  institutions 
who have been  imparting education 
in Hindi since very long?  If So. may 
I know why their services have not 
been utilised in this connection?
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[Maulana  Azad:  No. The  Board
consults aU such societies and insti- 
xutions and if need be, it can co-opt 
such members .1

Sardar A. S. Saigal: rose—

Mr. Deputy-Spêcr:  The  hon'.
Member cannot t*e  poss.ession of 
the House without being called upon 
by the Speaker.

Shrimati A. Kale: May I know whe
ther  the  terminologies  used  are 
“Râ u Vira” or  any other Hmdi 
terminology?

Shri K. D. Malaviya:  There is no
“Raghu Vira” terminology so far as 
we are concerned.

Sardar A. S. Saigal: Will the Gov
ernment  consider  the  dictionaries 
prepared so far by the State Ĝov
ernments on scientific and technical 
terms, and include them?

Shri K. D. Malaviya;  Government 
has taken into consideration all these 
aspects and will give consideration to 
those that have been completed so far.

Shri Meghnad Saha:  Are  these
bodies which are compiling scientific 
terms permanent bodies, or are they 
working on a temporary basis?  If 
they are  temporary,  may I know 
whether any scheme  has been pre
pared for utilising  the services  of 
these bodies permanently?

Shri K. D. Malaviya:  _ These sub
committees are  functioning  for the 
specific object.  I  cannot  say that
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they are permanent bodies.  As 5?oon 
as the work is finished, perhaps they 
will be wound up.

Shri Meffhnad Saha: Does the hon. 
Minister know that the French Aca
demy  was  instituted  in  order  to 
compile a dictionary  for the French 
language, and thereafter, it has been 
working perpetually  since 1634 up 
to the present day?  Therefore,  we 
should have a body  working perpe
tually on  the lines of the  French 
Academy.

Mr. Deputy-Speaker:  It is a sug
gestion for action.

Dr. S. P. Mookerjee: Has the Gov
ernment considered  the desirability 
of consulting the provincial Govern
ments so that the scientific termino
logy which will be used in Hindi may 
also be used  with  regard to the 
other Indian languages?
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[Manlana Azad:  While constitu
ting the Board,  full  thought was 
given to the point that other Indian 
languages should also be benefited.l

Sbri Nambiar:  May I know. Sir,
whether the Government have at aU 
i-onsidered the terminology prepared 
and used by Dr.  Saha, an eminent 
scientist,  with regard  to scientific 
terms at least?

Mr. Depnty-Speaker:  It is left to
the Board.

Hindi-Knowing  Government 

Employees

•793. Shri A. N. Vidyalankar. Will 
the Minister of Edacation be pleased 
to state:

(a)  the percentage of Central Gov
ernment employees who already knew 
Hindi;

fb) the number  or  percentage of 
those who have recently  picked up 
working knowledge of Hindi; and

(c)  the number  or  percentage of 
those who are absolutely ignorant of 
Hindi?

The Deputy Minister of Natural Re
sources and Scientific Research (Shri 
K. D. Malaviya):  (a)  Over 46 per
cent, according to  their own state
ment.

(b) It is not possible to give exact 
figures, but there  seems to be real 
keenness among service personnel to 
learn Hindi and efforts  are bemg 
made towards that end.

(c) Nearly 32 per cent, according tp 
their own statement.

Shri A. N. Vidyalankar;  Has the
Government fixed any time-limit with
in which all the employees are expected 
to gather wprking knowledge of Hindi?

Shri K. D. Malaviya: N9, Sir.  We 
have not fixed any time-limit.

Shri N. Sreekantan  Nair: May  I
know how many Ministers,  Deputy 
Ministers and  Parliamentary  Secre
taries do not know Hindi?

Shri K. D. Malavij'a:  We have not
yet made that specific enquiry.

Shri Nambiar: May I know whether 
it is a condition precedent that a person 
should know Hindi, and then only he 
will become a Minister?

Mr. Deputy-Speaker; Let us not in
dulge in this.

Shri Frank  Anthony: Is  Govern
ment aware of  the  fact  that those 
bodies which examine Central Govern
ment servants, and particularly mem
bers of the Armed Services, are fail
ing the candidates if they  use  any 
Urdu words?

Shri K. D. Malaviya:  Government
are not aware of it.

Shrimati Renu  Chakrayartty:  Has
the Government any scheme whereby 
their employees can be xaught Hindi? 
Are there any courses,  any facilitieŝ 
and so on?

Shri K. D. Malaviya; Yes, Govern
ment have recently  started  schools 
where a large number of employees 
are getting training, and it is intended 
that they will be periodically examin
ed.

Shrimati Renu  Chakravartty: Are
these schools free?

Shri K. D. Malaviya;  Yes.

Shri B. S. Murthy;  May I know. 
Sir, how  many  State  Governments 
■ have introduced Hindi as second lan
guage?

Mr. Deputy-Speaker; How does this 
arise out of it?

Pandit K. C. Sharma; Has the Gov
ernment fixed any dead line by which 
all  the Government  servants must 
know Hindi?

Shri K. D. Malaviya:  Government
have fixed no deadline.




